
Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

1 3365 176 3541 136 27 163 82 9 91 3419 194 3613 1.60 10.23 2.03 4 0 4 429 26 455

Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

2 3570 3288 6858 204 135 339 167 123 290 3607 3300 6907 1.04 0.36 0.71 7 2 9 433 529 962

PENDENCY/ARREARS OF MAIN CASES IN THE STATE OF MANIPUR FOR THE MONTH OF NOVEMBER, 2017

HIGH COURT OF MANIPUR

Sl. 

No.

Opening Balance Institution during the month Disposal during the month
Closing balance at the end 

of the month

% increase or decrease in 

pendency vis-à-vis previous 

month

Disposal of cases which are 

more than five years old

Pendency of cases which are 

more than five years old at 

the end of the month

SUBORDINATE COURTS OF MANIPUR

Sl. 

No.

Opening Balance Institution during the month Disposal during the month
Closing balance at the end 

of the month

% increase or decrease in 

pendency vis-à-vis previous 

month

Disposal of cases which are 

more than five years old

Pendency of cases which are 

more than five years old at 

the end of the month


